/

0 '
VANDANA
VASANT VICHARE
| Mumbai, Maharashtra *

Regn. No. 46500

Expiry Dt.
2/03/2030 \Y

o 1
ToEN

FORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION No. 54 OF 2025 (WZ)
[Earlier Original Application Mo. 188 of 2025 (PB)]

News Item — “Illegal waste dumping is killing Balkum Mangoves :

Ecowarrior’s complaints” appearing in Mid-Day dated 06.04.2025

AFFIDAVIT IN REPLY ON BEHALF OF
RESPONDENT NO.4 (THANE MUNICPAL
CORPORATION)

MAY IT PLEASE THE HON’BLE TRIBUNAL

[, Manisha Madan Pradhan, Chief Environment Officer of the Respondent
No.4, Thane Municipal Corporation, Thane, do hereby state on solemn

affirmation as under,

1. I say that I am working as Chief Environment Officer with the
Respondent No.4 and am aware of the facts and circumstances of the
present case and hence I am able to depose the same on oath. I say that,
[ am filling this affidavit in compliance to order dated 21/08/2025
passed by this Hon’ble Tribunal. I am filling this affidavit regarding the
actions taken by the Respondent No.4 concerning preventing dumping
and removing of debris and Municipal solid waste dumped at the site in

Balkum Mangroves, within the limits of the Respondent No.1.

2. I say and submit that, Divisional Commissioner,” Kokan Division

conducted meeting on 01/04/2025 regarding to review the order of
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Hon’ble High Court of Bombay in the matter of W.P No. 87 of 2006. In
the said meeting, surveys of the respective Municipal Corporation
were discussed and Respondent No.4 conducted physical survey and
identified 2,53,000 cubic meters of dumped debris. Copy of the
Minutes of meecting dated 01/04/2025 is annexed and marked as
ANNEXURE - R-1.

. I say and submit that, to remove dumped debris it is necessary (o
conduct Chemical Charastic Study. As suggested by Divisional
Commissioner, Kokan division in meeting dated 01.04.2025, to
conduct this study TMC may also can take technical help of
MAHAPRIT or ERAF. Hence, the Respondent No. 4, TMC received
proposal dated 03/07/2025 from the MAHAPREIT for their technical
help to conduct chemical Charastic Study. Copy of the Proposal Letter
dated 03/07/2025 is annexed and marked as ANNEXURE-R-2.

. I further say that, Respondent No. 4 issued Work Order to Mahatma
Phule Renewable Energy and Infrastructure Ltd., for conducting
chemical Charastic Study. It is further instructed that to completé the
study and submit the Report within 3 months from the date of issuing
of Work Order. Copy of the Work Ord'er dated 31J 10/2025 is annexed
and marked as ANNEXURE- R-3 ¥ '

. I further say that Agreement betw:}ﬁcn thf: Respondent No.4 and
Mahatma Phule Renewable Energy and Infrastructure Ltd. Shall be
done within 15 days from issuance of the work order. I say and submit
that the said survey will be done within 3 months from issuance of
Work Order.
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I say that what is stated herein above is true and correct to the best of my

& knowledge, information and belief,

Solemnly affirmed at Thane on this ____day of November, 2025.

S @a
Wg)zﬁamﬂ'qﬁ Fl B

eponent

BEFORE ME

. mf( 2
Asaad
NOTED & REGISTERED ADV. VAND ASANT VICHARE

NOTARY, GOVT. OF INDIA

Sr. Na....5...3:....Plgo No....l.’......... ' 173/5831, Shree Swami Samartha CHS Ltd.,
Kannamwar Nager No. 1, Vikhroli East,

Date..l.%.’...!...'...’. ..... 2025 Mumbai, Maharashtra.
Regn. No. 46500
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Hon
Minutes of the Meeting for Review of the Order of the
Bombay in W.P, No. 87 of 2006, held on Ist A

: g ess of t
A meeting was held at the Old Custom House to discuss the progr

:00 PM
Hon'ble High Court's order in Review Petition No. 87 of 2006 at 3

ENVIRONMENTAL
RESEARCH
FOUNDATION

'ple High Court of
pril 2025.

Division.
meeting was chaired by the Hon'ble Divisional Commissioner, Konkan

Attendces:
Sr.No |Name Designation —
| Dr. Vijay Suryawanshi, L.A.S. Divisional Commissioner, Konkan Division
2 Shri. § V Ramarao, I.F.S. Addl. APCCF. Mangrove Cell
3 Shri. Rajendra Kshirsagar, LA.S. | Collector, Mumbai Suburban i
4 Smt. Aanchal Goyal, LAS. Collector, Mumbai City |
5 Shri. Akshay Gajbhiye, LF.S. Member Secretory, Mangrove Committee
6 Dr. Indu Rani Jhakar Commissioner, KDMC
7 Shri. Ajit Kumar Jain, IAS (Retd) | CMD, ERAF
8 Shri. Deepak Khade, M F.S. Divisional forest officer, North Konkan
9 Dr. Shivnanda Langdapuger Resident Deputy Collector, Mumbai ~
10 [ Sh Sheiis Gadge SDO, Vasai
11 Shri. Nilesh P Gaund Addl. Tah, Mira Bhayander (Thane)
12 Shri. Prashant Rode AMC, TMC
13 Shri. Bharat Rathod Additional Commissioner, Panvel M .
14 Shri. Sambhaji Panpatte AMC,MBMC — — ————
5 Dr. Kailas Gaikwad | Depuyy Commissioner, NMMC ———————
16 Shri. Somnath V Potare Deputy Commissioner, NMMC
[17 Shri. Vikram Dharade Deputy Commissioner, BNMC
|18 Shri. Atul Patil | Deputy Commiss: oner, KDMG
o | S
l T T SW SO » Alibaug M'llfnclpal Council
! 22 Shri. Ajay Wankhagle M
24 Shri. Arun S VWW
%5 Shri. Rajesh V Pawar

—_—

Office superiniendeny, NMMC

he implementation of the

on April 1st, 2025. The

—
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[26

: Shri. Bhalchandra Patil Advisor ERAF
27 -E)r. (Mrs) Krishna Lala R & D, ERAF

ES \ Shri. Ajit Kore i

Project Coordinator, ERAF

Divisio E i R
nal Commissioner initinted the meeting and asked the CMD Environmental Research

Foundati aith. it
ndation ERAF to discuss the subject of the Mangrove Conservation.

l. CMDE ; /s
RAF, after welcomed the participants, thanked the Divisional Commissioner for convening the

meeting. He described the background of MAHAPREIT and ERAF. He explained the directions of the
Hon. Bombay High Court in the WP 87/2000, to the Government, the Fores! Department, and the
ULBs - Municipal Corporation of Greater Mumbai in particular, in terms of notifying the mangroves
areas as protected forest, and removing all the obstructions in the mangroves, that were damaging the
trees. He highlighted,the directions of the Hon. Court for the removal of the waste and debris illegally
dumped in the mangroves area and restoration of the damaged areas.

The CMD ERAF mentioned the two pilot studies conducted in the P/N and N wards of Mumbai by
Mangrove Cell-lMAHAPREIT and ERAF. These studies were undertaken to understand the issues and
challenges in the compliance of these directions. Based on the recommendations of these two studies,
an action plan for the MMR, is proposed for the compliance of the order of the Hon. High Court. The
CMD shared the presentation on these two studies. He underfined the importance of site-specific
optimum solutions for the legacy waste removal. Shri Bhalchandra Patil, Advisor ERAF explained the
methodology of estimation of the area and the quantity of the legacy waste to all participants.

The Divisional Commissioner, after hearing the views of the representatives of the ULBSs directed the

action on the following points:

a. Municipal corporations should identify the critical mangrove areas within their jurisdictions and

4_________——'—'_—_.—‘-"
assess the quantity of waste dumped in the mangroves, within two months - by the end of May

2025. They may take the technical assistance of MAHAPREIT and ERAF.
__.__-4_-—-——_*

i Fr S N
b. The Mangrove Cell should appoint an officer to work on MRSAC maps and assist corporations in
-___———'—_‘-——__-‘

conducting surveys with the help of MAHAPREIT and ERAF,
o S S

Once all corporations have finalized the areas, the details of the quantities and the estimated cost

would be submitted to the government, before the ensuing monsoon season.

d. Going forward, no fresh C&D waste should be dumped in the. mangrove area.

conducted in their areas: -
. Thanc Municipal Corporation: Conducted physical surveys and identificd 2,53,000 cubic

Responding to the discussion, the representatives of the following ULBs discussed the surveys

-—

meters of legacy waste.
.________-——___'———
ii, Mira-Bhayander Municipal Corporation: Identificd 39 sites, ostimating a cost of 355 crore

for its removal.

iii. SDO-Vasai: Identified 32 sites, with 11 sites containing 70,000 cubic meters of waste.
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. ca, which has now become a
iv. Navi Mumbai Municipal Corporation: Identificd a holding pond ar

playing area, This was studied by the IIT Bombay. - = i
r
V. Bhiwandi- Nizampur Municipal Corporation: Reported that the
Jurisdiction.
H 1 » ¢ as.
vi. Panvel Municipal Corporation: Yet to identify the affecled are I
~- such survey.
vil. Kalyan Dombivli Municipal Corporation — has not yel done such survey

i hysical inspections and
A It was informed that the corporations have conducted surveys Uusing P y

. istic studies. The Divisional
MRSAC/contour maps but have not yet performed chemical charactenstic slt

————

: . L - i
: ‘ ' ' i - his assessment.
Commussioner emphasized that chemical studies are an important uspect of t |
identificati ing in the mangrove region
The Divisional Commissioner dinccted that waste identification and arca mapping i | :
i i ed for submission to the
should follow a uniform methodology. Detailed estimates should be prepared fo

government. MAHAPREIT and ERAF can cxtend necessary support for _',llif, purposg. f ;
-— - s IS

The meeting concluded with a vote of thanks.

Ajitkumar Jain
CMD, ERAF

chairman & Muma.%'mg Dirvedor,
oGy

})9':‘;:131- New Pathan Bldg, Tel: 491-22.2494 o175

. r.t.Moses Road, Web: el
PLI02575 &b www.erafindia.or
o U74999MH2017N Worll, Mumbal 400 018 Emall: infu@eraﬁndia_oEg

op B
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mt s Mahatmg Phule pepewable Energy

L and Infy Limited
MAHAPRE']T (Subsidiary of :psatcru ctlll'e Techﬂolughv'ra undertaking)

DC, a Go\mrnmem of Mahaaf-’asd
CIN No. Ugpygg 6C3
- . MH2021S 5
Bipin Shrimaj; (LA.S*) /TMC’MNGIMSWLE%ESEE,
Managing Director MHA Date: (/] /07

¥
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Ref N

To,
Shri. Saurabh Rao (LAS)

Municipal Commissioner, Thane
Commissioner Office,
2nd Floor, Mahapalika Bhavan,

Sirsenani General Arunkumar Vaidya Road,
Chandan Wadi, Pachpakhadi,

Thane, Maharashtra -400602.

Subject: Proposal for TMC Mangrove Project.

ivisionat
i n to Divisiona
Ref: 1. Letter from Addl. Commissioner, Thane Municipal Corporj:li 5
Commissioner, Konkan dtd. 28.05.2025. (37T, F.EANAF/Q

B non 8th and 9th
Please referto the captioned subject, and a preliminary w,e?nwas undeﬁﬁ:iz erstand the on-
July by a team of MAHAPREIT and ERAF officials with TMC officials to better

repared for the
ground situation, and to Strategize restoration measures. The proposal has been prep
Thane Municipal Corporation Mangrove Project.

) : 's mangrove areas,
This proposal presents a comprehensive action plan to restore TMC's g

. The copy of the
involving site assessment, waste quantification, and.safe removal of legacy waste Py
proposalis attached herewith.

j i ve

MAHAPREIT has already completed the pilot project of conservation oEf Rtl:i:(::;n?;:ed

projectin P North ward, Mumbaiin coordination with ERAF. Aiso, MAHAPREIT and ;'\.)rauon
the conservation of mangroves in N ward, Ghatkopar, for s¢aling up the mangrove conse

<) project.

In light of the above, itis requested to award the above-mentioned work to MAHAPREIT.

5.

Yours
M /
</ 37/ (Bipin Shrimali)
Hlaftad HGH ()
cc: 0 L P
1. Shri. Prashantﬁdmm ﬁﬂnlmpalComtf'fiilSSIoner,Thane. |t ATERTA-R WA
2. Smt. Manisha Pradhan, Chief Environmental Officer, TMC, HHH 5 _j_:X—C_Y——

mafe. Y/ C Ry
s Y | RV

D,

o™
ar R ON. o (] L2

e ——

. ; : tto Trade Cente; T 10005 ;
: B-501, 502, Pinnacle Corporate Park, Nex 8, Bandra-Kurla Complex, Mum
AS RYAdgsS: g.?Pl'ai.naﬂmnn F.mall: info@mahapreiLin ! MI@mahanait in i v, g

——

—atanmaltin
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. Introduction

pressurc on the opea

iderable
cen a cons!
This has led to encroachment

Over the past decades, due to rapid utbanization, (here fyas b
spaces and low-lying arcas and coastline (or hous}“ ’|cIm-| if activitics. )
and unauthorised disposal of debris and wastc r°"g|-l|‘":| ?l .||ﬂmali0" in coastal cities and towns ThIS
phenomenon has resulted in unregulated waste dun,'h'i‘I1 ’| c:nd cignifican! degradation of the prc'c[ou’::
mangrove ecosystems in the Mumbai Metropolitan Rcl:: (MMR), including the Thane Municipa
Corporation (TMC) area. gisn

loss of mangrove forests and wetlands in MMR has largely been attributed to human activities

-as land reclamation, encroachments, indiscriminate dumping of municipal solid wasle (MSW),
illegal disposal of construction and demolition (C&D) debris. Waste generated by near.by
wnities, when not collected efficiently due to poor road access of lack of municipal service
erage, often finds its way into mangroves and drains, These unsustainable practices have severely

One viable solution involves the excavation and removal of legacy waste, along with the prevention of
further dumping. This must be coupled with the creation of suitable ecological conditions (€.
appropriate soil quality, salinity, and water retention) to support mangrove regeneration. Toward this
goal, the MAHAPREIT-ERAF team has successfully demonstrated mangrove conservation initiativest
in the P/N Ward (Malad, Malavani) and N Ward (Kamraj Nagar, Ghatkopar) of the Brihanmumbal
Municipal Corporation (BMC). Both projects were jointly implemented with the Manggove Cell and
BMC.

The requirement of implementation of the High Court order on mangrove protection and above-
mentioned issues with reference to TMC the were discussed during a review meeting held on 1** April
2025 at the Hon'ble Divisional Commissioner’s Office, Konkan Bhavan. Following this, TMC received
reports of illegal dumping and destruction of mangroves within its jurisdiction. A preliminary visit was
undertaken on 8" and 9" July by a team of MAHAPREIT and ERAF officials with TMC officials to

better understand the on-ground situation, and to strategize restoration measures.

This proposal presents 2 comprehensive action plan to restore TMC’s mangrove areas, involving site

assessment, waste quantification, and safe removal of legacy waste.

2. Objective:

Identify and prioritize locations impacted by legacy waste within TMC limits.

Conduct accurate mapping and demarcation using GPS coordinates and satellite imagery.
Measure and verify the extent of arca impacted by MSW and C&D waste.

Determine the depth of waste and volume to be excavated for mangrove restoration, using field
measurements supported by contour mapping and elevation profiling.

e. Collect representative waste and water samples for laboratory analysis (o classify waste types
| and characteristics.

a0 o
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angrove conservation.

3. Scope of Work
a. Study Area

. , cNCOMIPass i ;
The study area for this proposal “Ould. Lc.mlim‘\ ‘:‘ the mangrove and adjacent coastal zones withdn the
jurisdiction of Thane Municipal qu”\’\')‘wnd C( MQC) ?h:\l arc affected by legacy waste dumping,
including Municipal Solid Waste (MW onstruction & Demolition (C&D) debris.

\ b. Key Activities

Site Reconnaissance and V isual Assessment

GPS Mapping and Polygon Creation

Field Measurements (Ared, Elevation, and Depth)
Topographic and Geo-hydrological assessment -
Sample Collection and Laboratory Testing

Waste Quantification and Classification.

Stakeholder Consultations

Preparation of Restoration and Disposal Plan.
Collaboration with local TMC, and the Mangrove Cell

Y- SRT I 2 a

4. Workplan with Timelines

Sr.No. Activity

Time
1 Site Reconnaissance Week 1-2
VZ__ __—T, E}PS Mapping & Der;;r;:;i:)n“ : ;N;ck 3:4
3 Topograi)l.iié;l_ Assessment ' Week 4-5 '
4 Area & debﬁx verification Week 6-7
5 , Waste Vo'lur-ne— E_slimation Week 7
.. e e e b
aste Characterization
i Stakeholder Consultationé (2 -3) At various stages of project
8 Data Analy;is and Final ﬁeﬁoning  Week 12
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S. Deliverables

: shlighting their
es, highlighting
a. GlIS-based maps delineating the exact boundarics ofwaste.af fected zon

osyslcms.

spatial relationship with adjacent or overlapping mangrove C acteristics

b. Comprehensive report analysing the site’s lOpograth and slo!')e char tiors
drainage patterns, crosion risks, and suitability for restoration Imer-:engliﬁe(j &
¢. Detailed volumetric assessment of legacy waste present g
calculations of approximate quantitics for planning and removal- ‘
Scientific reports presenting the physical ang chemica! compost
collected from various locations.
Documentation of stakeholder mcelings.
Final report on (indings and recommendations, along with @ B agndions
removal, transport, and disposal, in compliance of the legal mandate. 1 6
a. Restoration stratepy, including methods like the fishbone chann
rejuvenation of degraded mangrove arcas.
b.  Recommendations for waste removal, reuse, o safe
environmental norms.

to evaluate
e, including

tion of waste samples

{ estimate for waste

tem, ror

disposal as per legal and

6. Indicative Budget Estimate

Cost

Sr.No. Task | (INR)
I Site Reconnaissance ;; gggg
2 GPS Mapping & Demarcation 555600
3 Topographical Assessment 500000
4 Area & depth verification o
5 Waste Volume Estimation . ?5)2000
6 Sampling & Lab Testing for Waste Characlerization e

7 Stakeholder Consultations and Logistics _ o
8 Data Analysis and Estimate of BoQ for Waste removal 250000
9 Totl (BeforeGST) 1950000
10 GST (18%) | 351000
Total Estimated Cost (inclusive of Taxes) 2301000

- ——

7. Conclusion

This proposal outlines a structured, multi-disciplinary al?p'roach for assessing and addressing the issue
of legacy waste in mangrove regions under TMC jurisdiction. :I‘he outcome would support policy and
legal compliance, ecologically sound interventions and contribute to the long-term conservation of
mangrove ecosystems in the region. The study would ensure adherence to High Court orders on
mangrove protection and compliance of relevant environmental legislations.
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Study Area

The study area for this proposal would encompass the mangrove and adjacent coastal zones
within the jurisdiction of Thane Municipal Corporation (TMC) that are affected by legacy

waste dumping, including Municipal Solid Waste (MSW) and Construction & Demolition
(C&D) debris.

Key Activitics

Site Reconnaissance and Visual Assessment

GPS Mapping and Polygon Creation

Field Measurements (Area, Elevation, and Depth)
Topographic and Geo-hydrological assessment
Sample Collection and Laboratory Testing

Waste Quantification and Classification.

Stakeholder Consultations

Preparation of Restoration and Disposal Plan.
Collaboration with local TMC, and the Mangrove Cell
10 Data Analysis and Final Reporting

© N AU BN

Workplan with Timelines

Sr.No | Activity Time

L. Site Reconnaissance Week 1-2
2 GPS Mapping & Demarcation Week 3-4
3. Topographical Assessment Week 4-5
4, Arca & depth verification Week 6-7
5. Waste Volume Estimation Week 7

6. Sample Ccillecnon and Lab Tc:sllr!g _ Week 811

Interpretation of Waste Characterization
VANDANA 7 Stakeholder Consultations (2 - 3) At various stages of project
d wf?ﬁ,’f’}ﬂf“;:fm L8 Data Analysis and Final Reporting Week 12
455
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a. GIS-based maps dclincating the exact boundaries of waste-affected zones, highlighting
their spatial relationship with adjacent or overlapping mangrove ccosystems.

Deliverables

b. Comprehensive report analysing the site’s topography and slope characteristics to
evaluate drainage patterns, erosion risks, and suitability for restoration interventions.

e

Detailed volumetric assessment of legacy waste present at each identified site, including
calculations of approximate quantitics for planning and removal.

d. Scientific reports presenting the physical and chemical composition of waste samples
collected from various locations.

¢. Documentation of stakeholder meetings.

f. Final report on findings and recommendations, along with a BoQ and cost estimate for
waste removal, transport, and disposal, in compliance of the legal mandate.

a. Restoration strategy, including methods like the fishbone channel system, for
rejuvenation of degraded mangrove areas.

b. Recommendations for waste removal, reuse, or safe disposal as per legal and
environmental norms.

This proposal outlines a structured, multi-disciplinary approach for assessing and
addressing the issue of legacy waste in mangrove regions under TMC jurisdiction. The
outcome would support policy and legal compliance, ecologically sound interventions and
contribute 1o the long-term conservation of mangrove ecosystems in the region. The study
would ensure adherence to High Court orders on mangrove protection and compliance of

relevant environmental legislations.

YA TR HeT o¢ SATEIe YXTETETed Technical, Chemical & Physical Survey
along with Restoration of Mangroves Strategy and scientific disposal of waste ST 3T,
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